35 Written Answers

A. C. GEORGE) : (a) and (b) A statement
is laid on the Table of the House.

STATEMENT

(a) and (b) Brook Bond accounts for
about 70% of packaged tea trade in the coun-
try, The Tea Trading Corporation of India
Ltd. has been registered as a Public Sector
Company on 21st December, 1971 at Calcutta.
This Corporation will undertake commercial
operations to market tea mainly in packs in
India and abroad and will engage in the
trading and marketing of tea. The Corporation
will establish its blending and packaging
units in India and abroad. In course of
time, the Corporation is expected to play a
greater role in the package tea trade in India
and abroad.
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1[ConsTrRuUCTION WORK AT BARAUNI FERTILISER
Project

*445. DR. BHAI MAHAVIR : Will the
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state :

(a) whether it is a [act that the outsta-
tion contractors engaged in construction work

[ RAJYA SABHA ]

to Question 9%

at Barauni Fertiliser Project have suddenly
stopped their work and fled away ; if so, the
reasons therefor;

(b) whether the contractors have addres-
sed any letter to the project authorities, if so,
the details thereof ;

1

(c) whether it is a fact that their life and
property was in danger ; and

(d) how and by what time Government
propose to make good the set-back suffered by
the construction work there ?}
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t[THE MINISTER OF LAW, AND JUS-
TICE AND PETROLEUM AND CHEMI-
CALS (SHRI H. R. GOKHALE) : (a) to (c)
Two out-station contractors had stopped work
as a result of labour indiscipline at the Barauni
Fertilizer Project. They had also written to
the General Manager drawing attention to
this aspect and complaining that it would not
be possible for them to carry on the normal
work as a result of go slow tactics, slogan
shouting, intimidation, threat and even
violence to their supervisory staff by the
workers. The contractors have since resumed
their work.

(d) The Corporation is making every
effort to compress the erection schedule.]
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